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R/ 1288 2005
To,

Hon’ble Registrar,
National Green Tribunal,

Western Zone Bench, Pune.

Sub- Submission of reply by Joint Director, Industrial Safety and Health,
Kolhapur in suo- moto matter O.A. No0.237/2024(WZ). Regarding
incident of toxic gases release at Manmar Industries, Plot No A-53,
MIDC Shalgaon, Tal-Kadegaon, Dist — Sangli. Dated 21/11/2024.

Ref: - Notice dated 04/03/2025.

The Joint Director, Industrial Safety and Health, Kolhapur is submitting the
reply on behalf of Director, Industrial Safety and Health, Mumbai, Maharashtra in
compliance of the notice dated 04/03/2025.

Yours Faithfully
| rt M'LU\A' .
b - (A.l\%e)
’ v Joint Director,
S rnme Gty

Industrial Safety & Health, Kolhapur.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH PUNE
ORIGINAL APPLICATION NO. 237/2024 (WZ)
EARLIER ORIGINAL APPLICATION NO. 1364/2024 (PB)

IN THE MATTER OF: -

Sub: News item titled “3 dead 9 hospitalized after gas leak blast at fertilizer
plant in Maharashtra” appearing in the Times of India dated 22.11.2024.

Vi
Maharashtra Pollution Control Board and Ors.

Action Taken Report on behalf of the Director of Industrial Safety and Health,
Maharashtra. (Respondent Number-6)

The undersigned on behalf of the respondent No. 6 (Director of Industrial Safety
and Health, Maharashtra) most respectfully states as follows. :-

i. This office received the information about the dangerous occurrence i.e.
leakage of toxic gases after bursting of glass condenser on reactor in
Manmar Industries, Plot No A-53, MIDC Shalgaon, Tal-Kadegaon, Dist—
Sangli, Pin code -415304.0n 21.11.2024 at around 07:00 P.M from Sarpanch
of Bombalewadi Gram Panchayat.

ii. Shri. P.A.Bondar, Assistant Director, Industrial Safety and Health, Sangli
who is Inspector under Section 8 of The Factories Act, 1948 visited the site
on the same day i.e. on 21.11.2024 at around 09:30 pm to carry out the
enquiry about accident.

fii. I, Shri.P.R.Bhintade, Deputy Director, Industrial Safety and Health,
Kolhapur and Shri. P.A.Bondar, Assistant Director, Industrial Safety and
Health, Sangli visited the site on 22/11/2024 at around 11:00 A.M. and
thereafter interrogated with hospitalized injured workers to collect necessary
information for detail enquiry.
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Shri. Ram Dahiphale, Additional Director, Industrial Safety and Health,
Mumbai and Shri. P.A.Bondar, Assistant Director, Industrial Safety and
Health, Sangli revisited to the site and interrogated with injured workers on
23/11/2024 at around01:00 P.M.

The respondent industry i.e. Manmar Industries, Plot No A-33, MIDC
Shalgaon, Tal-Kadegaon, Dist — Sangli, Pin code -415304.was involved in
manufacturing of Chemicals and Fertilizers. The manufacturing activity in
premises was being started from July 2023 without obtaining Factories Act
license. The factory is amenable as factory under section 85 of The
FactoriesAct, 1948.

Name of the occupier of the factory- Shri. Mandar Nandkumar Nalawade.

About Incident - On the day of the accident, at around 5:00 p.m., the
manufacturing of Dichloro Acetic Acid (DCA) through a highly exothermic
hydrolysis process was being carried out at the mentioned factory. The raw
material, Dichloro Acetyl Chloride (DCAC), was taken in GLR-1, and the
other raw material, water, was being slowly added to GLR-1 through a
manual water flow controlling valve. As the reaction was highly exothermic,
the reaction temperature was manually controlled by adjusting the water
flow rate to keep it below 60°C (Safe Operating Temperature). However,
around 5:30 p.m., due to a failure in controlling the manual water addition
flow rate, the reaction temperature rose above 60°C. Additionally, the failure
to maintain the reactor temperature below 60°C by timely providing cooling
water to the reactor jacket caused the reaction temperature to surpass the
critical limit of 100°C, leading to a runaway reaction. This caused the
reaction material in reactor to decompose, generating toxic gases such as
Carbon Monoxide (CO), Chlorine, and HCl vapors. The sudden over-
pressurization of the reactor caused the glass vapor line and condenser on
GLR-1 to break, releasing these toxic gases into the factory and surrounding
areas.

As a result of exposure to released toxic gas, three workers, including two
female workers and one male worker,died during medical treatment at the
hospital. Additionally, three workers and six nearby passers and farmers
were injured and hospitalized. The occupier, Shri Mandar Nandkumar
Nalawade, also passed away during medical treatment.
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viii. This directorate has passed a closure order under section 40(2) of The
FactoriesAct, 1948. A copy of said letter dated 03.12.2024 1s enclosed and
marked as Annexure-1.

ix. The Assistant director, Industrial Safety and Health, Sangli has filed 02
cases (01 R.C.C and 01 S.C.C) before The Honorable Civil Court, Junior
Division, Kadegaon against the occupier of the factory —

1) Under Rule 4(4), Rule4 (1) (a), Rule4 (1) (b), Rule4 (1) (c) and Clause
3(a) of Schedule XII of The Maharashtra Factories Rules, 1963.
(Punishable under section 92 of The Factories Act, 1948).

2) Under section 41-B (4) of The Factories Act, 1948 and Rule 73-0 (1)
of The Maharashtra Factories Rules, 1963.

(Punishable under section 96-A of The Factories Act, 1948).
Having case number R.C.C/11/2025 and S.C.C/17/2025 on dated10.01.2025.
The copies of above case acknowledgements are enclosed and market as
Annexure-2.

X.  Following workers and nearby passers and farmers were hospitalized due to
exposure to toxic gases released.

Sr Name Age Type Hospital Discharged
no name on dated
| Smt. Nilam Maruti 26 yrs Worker ~ Sahyadri Died during
Rethrekar (Female) Store Hospital , medical
Keeper Karad treatment on
dated
22/11/2024
2 Smt.Suchita Uthale 50 yrs Worker - Sahyadri Died during
(Female) Q.C. Head Hospital , medical
Karad treatment on
dated
21/11/2024
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3 Shri.Kishor Tatyaso | 38 yrs Worker- Sahyadri Died during
Sapkar (Male) Security Hospital , medical
guard Karad treatment on
dated
22/11/2024
4 Shri. Ganesh 36 yrs Worker- Siddhivinayak | 26/11/2024
Sarjerao Mane Shift Hospital,
(Male) supervisor Karad
5 Shri. Ajinkya 24 yrs Worker- Siddhivinayak | 27/11/2024
Sawant (Male) Helper Hospital,
Karad
6 Sayali Pujari 23 yrs Worker- Siddhivinayak | 28/11/2024
(Female) Lab Hospital,
Assistant Karad
[/ Shri. Hemant Pujari 49 yrs Nearby Siddhivinayak 25/11/2024
passer Hospital,
(Male) Karad
8 Smt. Madhuri Pujari | 45 yrs Nearby Siddhivinayak 28/11/2024
(Female) passer Hospital,
Karad
9 Varadraj Popat 7 yrs Nearby Sahyadri 24/11/2024
Mulik passer Hospital ,
(Male) Karad
10 Smt.Prajakta Popat 24 yrs Nearby Sahyadri 24/11/2024
Mulik (Female) passer Hospital ,
Karad
11 Shri. Shubham 30 yrs Nearby Sahyadri 28/11/2024
Arjun Yadav (Male) Farmer Hospital ,
Karad
12 Smt. Sangita 54 yrs Nearby Sahyadri 2771172024
Baburao Mulik Farmer Hospital
(Female) Jkarad
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xi. The Assistant director, Industrial Safety and Health, Sangli has notified The
Honorable Commissioner under the Employees Compensation Act, 1923 for
the compensation of the deceased and injured workers under the Employees
Compensation Act, 1923. The notification of accident was submitted in form
EE along with the list of deceased and injured workers on 03.12.2024. A copy
of the same is enclosed and marked as Annexure- 3.

xii. The Assistant director, Industrial Safety and Health, Sangli has also sent a
letter to Occupier / Manager of respondent industry i.e. Manmar Industries,
Plot No A-53, MIDC Shalgaon, Tal-Kadegaon, Dist — Sangli, Pin code —
415304 to submit the information about Ex-gretia, Compensation paid and Job
provided to the legal heirs of the deceased employee.A copy of it dated
18.02.2025 is enclosed and marked as Annexure- 4.

. .Q\ﬂ\w
(A.M. Avasare)

Joint Director,

Industrial Safety & Health, Kolhapur.
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; Manmar Industrics

: Plot No A-53, MIDC Shalgaon,

Tal-Kadegaon, Dist - Sangli

g WHEREAS the undersigaed visited the above said fastory with Shei. A.M. Avasace -
7: Joint Dircctor, Industrial Safety and Health, Kolhapur and Shti. PR Bhintade- Deputy Director,
 dustial Safety and Health, Kolhapur (Additionsl charge) on 22/11/24 at 1130 am and enquised into
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Annexure-2

1. Acknowledgement for- MESN130G60512025 Dater 27032025 173539

Civil Criminal Court Kadegaon
On Behalf of Deputy Director Industrial Safety and Health ,State of Maharashtra shri P A Bondar Vs
Mandar Nandkumar Nalawade

Advocate Name: Industrial Safety and Health Department Barcode: Unlque ID; LMH20240013518

1. Case Details R.C.C./11/2025 (Reglstred)

2. Cause Title On Behalf of Deputy Director Industrial Safety and Health ,State of Mabarashtra shri P A Bendar Vs Mandar
Nandkumar Nalawade

Uploaded Pleadings:
Sr.No. Bocument Nams Nocument Number Upload Date Tims Final Submit Date Time
1 Complainant copy LMH20240013518D202500058 10-01-2025 12:55:02 £0-01-2025 13:01:51
2 List of Document LMH20240013518D202500054 10-01-2025 12:52:00 10-01-2025 13:01:51

i1




L Ackeowledgentent for- MHSN130000522025 Date: 37-U3-Z025 17:33:30

Civil Crimitral Court Kadegaon
On Behalf Of Deputy Director Industrial Safety and Health, State of Maharashtra Shri P A Bondar Vs
Mandar Nandkumar Nalawade

Advocate Name: Industrial Safety and Health Department  Barcode: Undque 10: LMH20240013518

I Caso Dotails 5.C.C.{1772025 (Registrod)

2. Canse Tille On Behalf Of Deputy Director [ndustrial Safety and Health, State of Maharashira Shri P A Bondar Vs Mandar

Nandkumar Natawade
Uploaded Pleadings:
Sr.No. Bocument Name DNocument Nnmher Upload Date Tima Final Submit Date Time
1 Complainant copy LMHZ2(240013518D202500056 10-01-2025 13:11:45 16012025 13:16:25
2 List of docunsent LMH20324001351 BD202500057 10-01.2025 13:12:07 10.01-2025 13:16:25
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l Annexure-3

e

GOVERNMENT OF MAHARASHTRA
DIRECTORATE OF INDUSTRIAL SAFETY AND HEATH
. S0, 30077, UDHYOG BHAVAN, VISHRAMBAG, SANGLI-416 413
Tele No, (322572359 Email - dydish san ov.in
- RPAD_ No. Dy DISH/Accident/ 1\ @7 /2024
Due: = 3 DEC 2024

FORM EE
{Sce Rule 11}
Report Dangerous occurance

To,

The Honarsble Commissioner,

Under Workmens Compansation Agt, 1923
Honorable Labour Court, Sangli.

New District and Session court, B Wing ,
20 floor, Vijaynager, Sangli- Mirgj Road, Sangli
g Tal. Miraj, Dist. Sangli. !
8 Im%homwwbmtthefouuwmgmpoﬁofdangmmme

Dt. 21/11/2024 Time 05:30 B.M .

0 .;__-:_-- the accident occurred @ Manmar Industries
: Plot No. A-63, MIDC Shalgaon
Tak Kadagaon. Dist- Sangli.

i Conteact Worker

W sa3d factory on 21/51/2024 at 05:30 P.M.

release oocumred ufter o breskage of glass
_ Diuhlnroweﬂcmd.nuemnbove







Annexure-4




